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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE ,
CHENNAI

Original Application No.48 of 2022 (SZ)

(Through Video Conference)

IN THE MATTER OF

&
Meiy§3appan, Chengalpattu
’ Applicant (s)

Verus
The District Collector

Chengalpattu District & Ors.
Respondent(s)

REPORT FILED BY THE 5™ RESPONDENT
BLOCK DEVELOPMENT OFFICER, THIRUPORUR

I, P.Poomagal Devi, Daughter of Thiru.S.P.Palani, Aged 48 Years working
as Block Development Officer(Village Panchayat) Thiruporur, Chengalpattu

District, do hereby solemnly affirm and Sincerely states as follows:

I am the Block Development Officer(V.P) of Thiruporur Block and I am
the 5 Respondent hearin and well acquainted with the facts of the case as per the
records. I am filing this compliance report on behalf of the 1% Respondent the

District Collector, Chengalpattu and on behalf of myself.

Block Davel{prdent Idﬁicer V.P}
Thiruporfur Panchayat Union




s

IT IS RESPECTFULLY SUMMITTED THE HON’BLE NATIONAL
GREEN TRIBUNAL (SZ) ORDER DATED 02.05.2023 ARE EXTRACTED
BELOW:

1. Similarly, the District Collector, Chengalpattu also has filed his report.

The report also contains the particulars about the Sewage Treatment Plant (STP)
at various apartments and also the Solid Waste Management. The report further
mqr’1tioned$ il{‘at the action taken by the Panchayat Administration and also the plan
of action to be taken for managing the solid waste and the liquid waste.

2. The Local Panchayat has specifically instructed the Welfare Associations about
the waste management in apartments and gated communities by requesting them
to install Bulk Community Bio Composters proportional to the waste generated
by the household population and also to furnish the details of the vendors /
agencies who are collecting the dry or wet waste by the private players. The
apartment owners are also specifically instructed to hire only the vehicles that are

registered with the CMWSSB or with the TWAD Board with GPS fitted. The

Panchayat Union is to furnish details of registration.

COMPLIANCE OF THE ORDER

3. It is humbly submitted that as per the directions given by the Hon’ble
Tribunal I submit the details of the vendors / agencies who are collecting the dry

or wet waste are as follows:-

A
\ JI

Bloc_k Development Officer (V.P}
'l'mruporur anchayat Union
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3
~ Detailsofthe Vendors/Agencics D | Noof
| | Whether } load
Sl Name of the Name and Address Vehicle GPS decanting
No. ‘Apartments and Phone No Registration fitted License No the wet
‘ No. (Yes/ waste per
B SN SRS | Noy | | day
The
Superintending
st Wi el
Foundation TN 06A7873 Chennai
Mrs.Priyadarshini TN06T6826 Yes Corporation -
9790804922 TN31AF4216 i
, (For Dry Waste) SWMC No.A4/
h 1582 /2019
¢ dated
[ 14.09.2020 -
PSE Tranport TN09DUS5900
1 MANTRI Mr . Rajesh
SYNERGY SNS Transport TN47S1569
Mr.Naresh
RVM Transport TN57KH4366
Mr.Ravi
RET Transport TNO05AJ0766 ) ) 2
Mr.Jayakumar
SR Transport TN18E3366
Mr.Raman
SKS Transport TN25BC6599
Mr.Saravanan
(For Wet Waste)
The Chief
Engineer
GGU Transport (SWM)
FACIFICA I;/{flg‘;‘r”g?{‘ TN14B0553 gﬁ:ﬁgl T‘ff;t;d
: ﬁgﬁgrlf\\]dlzss Street, Kazhipattur TTII\\Illlil\égg;g Yes Corporation | used for
9884507019 SWMC garden
(For Dry Waste) No.A4/1582/
2020 dated
11.03.2022
Mr.Ranjith Tvrve;t;d
3 | GEMGROVE | Padur TN21AY0126 - - used for
812273018
garden
Treated
Mr.Prasanth
4 |EPA_ ROSE 0710689827 TNO6M6322 | - : s
(For Dry Waste) pSee
L garden
u,_f.// ‘ ,._rn\_z:'f P

Block Develgpment Officer V)
Thiruporyf Panchayat Unic.,




SI.
No.

5

6

-~ Details of the Vendors/Agencio;

Name of the
Apartments

JAINS INSEL]
PARK

PURVANKARA

XS REAL
AMITY

XS REAL
HARMONY

4

Name and Address Vghiclg

and Phone No egistration
' No.

GGU Transport

xﬁg‘gﬁif TN14B0553

Street, Kazhipattur %13%4566233

9884507019

(For Dry Waste)

GGU Transport

lﬁfﬂg‘;‘ﬁ‘;ﬁ‘? TN14B0553
_ S TN14M4632

Street, Kazhipattur TN14U2620

9884507019

(For Dry Waste)

Waste Winn

Foundation TNO6AA7873

Mrs Priyadarshinj TNO06T6826

9790804922 TN31AF4216

(For Dry Waste)

Mr.A.Victor

Salmon

No.31189, Anna
Street, Padur
(For Wet Waste)

TN31AB6837

Waste Winn
Foundation
Mrs. Priyadarshini
9790804922
(For Dry Waste)

TN06AA7873
TN06T6826
TN31AF4216

No ot

Whether [ load
GPS decanting
fitted License No the wet
(Yes/ waste per

_No) | day
S _ﬁle_Clﬁef

Engineer
(SWM) Greater
Chennaj Treated
Yes Corporation water
SWMC No. used for
A4/1582/ 2020 garden
dated
11.03.2022
The Chief
Engineer
(SWM)
Gr eater Treated
Yes Chennz?l water
Corporation used for
SWMC
No.A4/158p/ | &3rden
2020 dated
11.03.2022
The Chief
Engineer
(SWM)
Greater
Yes Chenna?i
Corporation
SWMC Treated
No.A42213 water
/2020 dated used for
04.08.2021 garden
CMWSSB /
Yes AREA
14/2023 / 06
The Chief
Engineer
(SWM)
Greater Treated
Chennai water
e Corporation | used for
SWMC garden
No.A42213
/2020 dated

_04.08.2021

LY

Block ant Officer (V™)
Thiruporur tanchayat Union

\



- Details of the Vendors/Agencies | Noof
Whether load
S1. Name of the Vehicle GPS decanting
No. | ,Apartments NZII?; grﬁglici;lzess Registration fitted License No the wet
) No. (Yes/ waste per
No) day
Mr.A . Victor
Salmon CMWSSB /
No0.31189, Anna TN31AB6837 Yes AREA
Street, Padur 14/2023 / 06
(For Wet Waste) )
The Chief
Engineer
. Waste Winn (SWM) Greater
’ Foundation TNO6AA7873 Chennai
¢ Mrs.Priyadarshini TNO6T6826 Yes Corporation Treated
SN 9790804922 TN31AF4216 SWMC ol
9 | SIENA (For Dry Waste) No.A42213 Y
/2020 dated used 1or
04.08.2021 garden
RE Transport
Mr.Kumar
0884260181 TNOSAA0767 Yes
- (For Wet Waste) N
The Chief
Engineer
Waste Winn (SWM) Greater
Foundation TNO6AA7873 Chennai
Mrs.Priyadarshini TNO06T6826 Yes Corporation
9790804922 TN31AF4216 SWMC Treated
1o | XSREAL (For Dry Waste) No.A42213 water
SYMPHONY /2020 dated used for
. 04.08.2021 garden
Mr.A.Victor
Salmon CMWSSB/
No.31189, Anna TN31AB6837 Yes AREA
Street, Padur 14/2023 / 06
(For Wet Waste)
The Chief
Engineer
Waste Winn (SWM)
Foundation TNO6AA7873 Sy
Mrs Priyadarshini | TNO6T6826 | Yes Sy
9790804922 TN31AF4216 Corporation | epieq
XS REAL (For Dry Waste) S water
11 | BELLA No.A42213
TUSCONY /2020 dated | used for
04.08.2021 | garden
Mr.A. Victor
Salmon CMWSSB /
No0.31189, Anna TN31AB6837 Yes AREA
Street, Padur 14/2023 / 06
(For Wet Waste)
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= Details of the \ﬁnlnrs»’@cnci& t B B - No_ofx
. Whether load
Sl. | Name of the Ny Vfahlclg GPS . decanting
No. Apartments Registration fitted License No the wet
and Phone No.
No. (Yes/ waste per
No) | day
The Chief
GGU Transport (SVEE/Ig)irlGeer
g reater
I\/.Ir.Govmde.m TN14B0553 Chennai Treated
GODREJ Pillayar Koil . water
12 . TN14M4632 Yes Corporation
AZURE Street, Kazhipattur used for
9884507019 TN14U2620 SWMC i
No.A4/1582/ | garden
s, | @orDry Waste) 2020 dated
‘ 11.03.2022
¢ Mr.Arul Murugan
8939014310 TNO3E0553 . - -
(For Dry Waste)
13 | COLOR SR Transport
BERRY Mr.Raman TN18E3366 4 ver
9444484667 . . i
TMY Transport TN47S1569
(For Wet Waste

It is also humbly submitted that the copies of the license issued by Chennai

Corporation are also enclosed here with kind perusal. The copies of the letter sent

to the gated communities to register and fix GPS for their unregister vehicles are

also enclosed herewith.

It is therefore prayed that this Hon’ble Tribunal may be pleased to accept

this report to pass orders which it may deem fit in rendering justice.

Date: &|- W. 8022

VERIFICATION

Block Dewlbpn}mnt Officer (\'®}
Thiruporut Panchayat Uniui

I, P.Poomagal Devi, Block Development Officer, Thiruporur, Chengalpattu

District, do here by verify that the contents of above report are true to the best of

my knowledge through records.

Date 31 112083

Block Dev
Thirupo

<

J.'f b

)

ent Officet (V.P}

r Panchayat Union



| ———

r 7
From. To
Thg Superintending Engineer, M/s. Waste Winn Faundation
Solid Waste Management Department, No.GA/13 ParthasarathySwamy Street
Greater Chennai Corporation, Triplicane, Chennal - 600 005.

Chennai — 600 003.

S.W.M.C.No.A4/1582/2019 Date: .09.2020

Sir, &,
Sub: " Greater Chennai Corporation - Solid Waste Management

¢  Department - Empanelled Agencies for providing biodegradable
solid waste processing services for onsite composting and for
providing dry waste recycling services - period of empaneiment
extended for three years intimation - Regarding.

Ref: 1, Orders of Joint Commissioner (Health) vide
S,W.M.C.No.A4i158212020. Dated: 12.09.2020.

In the reference cited above, Orders of the Joint Go‘rnmiipiomr(Health)
P{M‘- %(.M& o
was obtained to extend the services of Agencies fo[m providing biodegradable solid
waste processing services for onsite composting and for providing dry waste
recycling services in Greater Chennai Corporation based on their performances.
Hence it is informed that the period of empanelment of your Agency is
extended for three years with effect from 01.08.2020 and it is requested to increase

the no of services so as to improve your performances.
It is also requested to furnish the details of services rendered by you to

the undersigned in the tabular column already communicated to you on quarterly

' pasis with effect from 01.08.2020.

Al
. Superin endi\r\tkg Engineer (SWM)
! d
/
"w\""\ww




GA/A3 PARTHASARATHY SWAMY STREET,
TRIPLICANE,CHENNAI-000005

WASTEWINN FOUNDATION

Bl to. Ship ko
INVOIGE No Dated
MANTRI SYNERGY OWNERS ASSOCIATION |MANTRISYNERGY OWNERS ASSOCIATION
PADUR
HaeuR MEAVWFI788 3/ har2023
Deacription of Service DAYS RATE ~ Amourt
& h
GARBAGH COLLECTION {July 2023} o _,_3'_ A2 42500_ -
WL
& 74 | t;
.-'-F'"-f




trickmyvehicle

Track Anything. Anywhere. Anytine.

Dashboard

&1 TN-06-AA-7873 13/07/2023
Chengalpattu 603104, Indla 18:45:48

4

[0 % A ™ S oF e

Veh -

it : '
|gnonl°n AC Lid Ba ttery szed Fuel 1(;821!(): Driver
o - sy - . :
Havanthangal Maln Road, Chengalpattu 18:45:26

603103, India [ Q Map |

O % a o AW o§ g

-«
Ignc;tion AC  Lid Battery Speed Fuel Temop. Driver
n Off - 3.99V 49 - 0.0°C =
@ TN-31-AF-4216 13/07/2023
Wastewinn Godown 1810530

O % a o R g g

Veh -
lgtg:on AC  Lid Battery Speed Fuel Tem.p. Driver
Off Clase 12,05V 0 57L 0.0°C .
A 0 & ~ &
Home Mapping Reports Charts Admin

Copyright RedE Technoliogles (P) Limited [V 2.1.137 (24-May-2023))
¢
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) WasteWinn
Foundation
wastewinn | oundgalion
HEA/ 1A Pantbasarathy Swvarny Sires!
Tripticane (henna: SO00US
Reg No:73/2018
Email:wastewinn@grmai com

e Contact; 9790804822 /8551637973

‘u'«flﬁsite‘wastewmnp
(4

0

f
22/12/2022

ToWhomsoEver It May concern

This is to inform that XS Real Siena, OMR,Padur apartment is collecting the source segregated

solid waste from the residents and handing over to us since 2018.
The collected wet waste is compaosted in our Micro Composting Center

Dry waste is further sorted by our rag picker team & sent for recycling.

Sanitary waste is incinerated.

Co-Founder



From:

The Superintending Engineer,

Solid Waste Management Departnent,
Greater Chennai Corporation,

Chennai — 600 003.

S.W.M.C.No.A4/1582/2019

i ' s
Sir, e, !

To

M/s. Waste Winn Foundation
No.6A/13 ParthasarathySwamy Street
Triplicane, Chennai - 600 005,

Date: .09.2020

Sub: Grezter Chennai Corporation - Solid Waste Management
Department - Empanelled Agencies for providing biodegradable
solid waste processing services for onsite composting and for
providing dry waste recycling services - period of empanelment
extended for three years intimation - Regarding.

Ref: 1. Orders of Joint Commissioner (Health) vide
S.W.M.C.No.A4/1582/2020, Dated: 12.09.2020.

wkh ek

In the reference cited above, Orders of the Joint Commisgioner(Health)
Hace yeas ?1

was obtained to extend the services of Agencies fornprovidi?ﬁg biodegradable solid

waste processing services for onsite comp'osting and for providing dry waste

recycling services in Greater Chennai Corporation based on their performances.

Hence it is informed that the period of empa‘n‘e]ment' of your Agency is
extended for three years with effect from 01.08.2020 and it is requested to increase

the no of services so as to improve your performances.

It is also requested to furnish the details of services rendered by you to

the undersigned in the tabular column already communicated to you on quarterly

basis with effect from 01.08.2020.

™ s
Nz
Superintending Engineer (SWM)

i

-4

W\
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From: ) PYRVEN KRR "I}

The Superlniendmg Engineer, Mfs. GGU T,ransport

Solid Waste Management Deparlivient, (Wasle Management)

Greater Chennai Corporalion, No.14, OMR roagf

Chennai ~ 600 003, .| Chennai - 600 130. .

S.W.M.C.No.A4/1582/2020 Date: .03.2022

Sir,

.

Sub: 4 , Greater Chenriai  Corporation - Sofid Waste Management
;o ‘! Department - Empanelled Agencies for providing biodegradable

‘ solid waste processing services for onsite cornpcstmg and for
} providlng dry waste recycling sewroas— q phase - permd of

’gempanelment renew‘ed with vaird{ty 'for ‘three years intimation -
_-Regarding,

Ref:  Orders of Joint Commlssroner (Health) " Vide

S.W.M.C.No. A4/1582/2020 Dated OB 03 202‘!

i kawaw

in the reference cited above, Orders of the Joint Commlssnoner (Heaith) was
obtained to renew the services of: Agenmes empanell

14"‘ phase for three years for

providing biodegradable solid waste processmg servfce
providing dry waste recycling services in Greater- chennal Ci

onsute compostmg and for

orparatlon based on their
performance and it is informed that the period of empanelment of your Agency is

renewed for three years with effect from 08.03.2022.

L Based dn your performance dunng this period your empanelment penod will be

Scanned by CamScanner

(B Scanned with OKEN Scanner
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wwarde v

Government of Indin
Forut GST REG-06
ISee Rule 10(1))

Replstration Certificate

Registration Number : 33ATVPG6833FIZH

. [Legal Name + 4 PALANI GOVINDAN

2. [Trade Name, i gy GGU TRANSPORT

3. [Coustitution of Business . Proprictorship -

4, |Address of Principal Place of NO.37, PILLAIYAR KOIL §TREET, KAZHIPATTUR,
Business Kanchipuram, Tamil Nadu, 603103

5. |Date ofLiability

6. Period of Validity From 29/06 12018 |To N A_
7. | Type of Registration Regular
‘8. |Particulars of Approving Authority [Centre
Signature Signature Not d g
i 8 G00Ds
Eﬂgngékv’g% NETWORK 1
Dale: 2018.06.2842:00;551ST
Name RAMASWAMI SUDHA
Designation Superinteudeat ;
Jurisdictional Office KELMWLi
9. Date of isstie of Certificate 29/06/2018 '

This [s » system generated digitally signed Regist
“the Jrrisdictional authority. .

Note: The registration certificate is required fo be prominently di'spla;_r:d at all places of business in the State.

n(hn-&rﬁﬂmlle tssued based on thie approval of application granted on 29/06/2018 by

(¥ Scanned with OKEN Scanner
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Mes BB &
From , lo P
i fe o YN uDl-QF’;
The Chief Engineer{SWML, L7 Waste winn Foun ‘ N
h'ﬂ%“ BU'ldiﬁé No 6A/13 PaihasarathySwamy Street,
Greater Chennai Corporation, i Triplicane,
Chennai - 6C0 003. | Chennai -600 005

SWMC NoAdR2132020 Dale.04 08 2021

Sub: Greater Chennai Cotporation - Sobd Waste Managerment Depariment -
cperation and mainlenance of Micro Composting Centre in
Ward-198, Zone-15 lot processing bio degradable wel wasle by
ys(:ia Wasle Winn Foundalion permitted til 05.082020 - furthef

Sy pgrmission lor 2 years granted - Reg

Ret: *Lelter received from /s Waste Winn Foundation Dated | 15.07.2021

You have requested permission to operate and maintain the MCC at TNHB in
Ward -198. Zone-15. As the operalion and maintenance work carried by you during the
last year is sausfactory, permission is granted for 2 years with effect from 16.08.2021
subject to the following condilions:

1 The Operation and Maintenance of Micro Composting Centre including
Labours/Employees salary, clectricity charges and consumables, cleaning
materials shall be the scope of Mis. Waste Winn Foundation.

2. The manure or any other by-products produced shall be taken by Mfs. Waste
Wmnn Foundation.

3. Billing for GST purposes should be dona by M/s. Wasle Winn Foundation.

4. The process of composting should be nalural and is compliance with Tamil Nadu
Poltution Controt Board (TNPCB) norms,

5 The allotted site should be kept odor frae using sufficient microbes and
necessary fly conirol measures shall be adopled by Mis. Waste Winn
Foundation.

8. Permission from GCC: should be oblained by M/s, Waste Winn Foundation lo
install any new equipment to make the process efficient.

7. The fortnighl report of periodic composling operation and maintenance should be
submitied lo solid waste management depariment - Head Quarters In prescribed
formal with a copy to Zone-15 and Regional Deputy c‘omn'tis_sk)ner (South).

8 Mis. Waste Winn Foundation should compost the organic waste from door to
doar colleclion b‘y-lhe Grealer Chennai Corporalion on priority basis. For the
remaining capacity of the MCC, M/s. Wasle Winn Foundation may be allowed the
pracess the organic waste collected by them.

9. No tesidual waste shall be allowed to be disposed in (he Greater Chennai
Corporalion dumping ground




15

1 Permission for thie egeraten and mantonance shall bo cqended by Greafer

Chenna Coporation based on satislaetory perlarmancn i Hhia Z years

Sili-nxxxx04 08 2021 /
Chies Fagincor {SWia

T CopyilFomneardaoni

5y
e aﬁ(‘»(“‘ il
# Lonal Olficer (SWI4)
A3
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U'ﬂﬁ;@}lﬂf NIT ¢ ELMILJHWBCom MA., MSW,

Vi | | }T'I 3 lLl ' J—.I :.__.I‘-"r-:.__u o JI| | |

N\
- 3.
Ty G 60D 6L6)
T oo TUW c- -

N LBT 2pmLd] LEhemLSES SIQIEU6DELD

Yosmneot &memed, LBIT - 603 103
e&6D: 9841848848

Bei.05.11.2023

QuipyBiT 4
" M/s.Mantri Synergy
, Padur Village,
Cheng?atpet District,

Quagwsii - SPoyBIT U eilougd - ulpiT 2egm & -

2 SGlomy. GigliwHinded GleusMGubmLnih
siPlaybeny Clasmessih Q&'&\ngm BT S5 GTTE 195 61T 63T

slaugd CHAWFH60 - FNTHIH.

oW/ S|HIO,

£®UCLTST 2sym & g PusSeoL i Ll eapm’ Silled o siren Hriwergi The
Mantri Synergy <ibh&Gomg GSuliopiy ugslisd SPbT asppw ansassSHS
(ST MUIT 68T g (License) Qup o & 61 & Hlov GPRS S5l
QU@ SHIU 1 EECaipD. @y  QupliuLTe®  AGSGWLULFSHl0,
2 Lamguns SPayfit JASHPL aunsaSSDG pempuner Jigied (License) whHypid
GPRS s&@dl QUGS oiSDEGMu Qbaimrﬂasmm aumid 30.11.2023 CpHs@en uly i
oapm’ &) &P SRS HHO FilileEs Cal(h BQsmsianiub S

)

6% UEUT
ulh it WSevHlsmen dmpmi
SmiCunfmit 2aym”§ @arHluns

W twitter @PadurPresident
f fb@PadurPresident

M padur.president@gmail.com
: Padur Helpine : 81 110 11 61 1
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- _\i 4 _f:'.

KAS. ST '[} % g 183l Eecom, A, msw,
51

Y

qah "

\S]‘ i. - = W ’ T L;;{!fJa -

R L@ 2evgmL- &l U@'&nu.lg')gu Sig)I6U60&HLD

Ygsneor Frened, UBT - 603 103
61560 9841848848

Bnsir.05.11.2023

G\umm}ﬁ #,
" M/s.The ,ﬁem Grove Appartments
, Gem Grbve Owners Welfare Association
Padur‘{llllage,
Chengalpet District.

Qurmer -  SPloyBiT ursen slloumd - ulpit emyTLF -
Sih EGmg (G gliEinisd QeusMCuhmlilg, b

Slaybsmny OETasih OFOMNID 61T GRS 6T
silougid CHm(HFH60 - FHI.
gpuI/ SNDIO,
S iCUtniT eaym’ & geirdud B Edw ulhir 2apm’ Silish o_sion Sriseg The
Gem Grove Appartments Sib &G0y @(ﬁﬂ@ﬁq uGSied SPUBT  SHEID
ansamBHHnG woopurer oeiod) (License) Quipgy omsarsHBSedo GPRS &
QUGS 1B SECamipn. @@y  Quplin mod @B SGBULF DS,
2 1 ampuns SPaybi sisHpd ansmBEDG Wempures Agnod (License) WwHpid
GPRS &®afil Qun@SH SHGM yausatisanar b 30.11.2023 CHHaGar udy i
24L& WD SNBSS0 FoTiNES CHL(H HblsmsTamiLb Sng.

@z{,} SECOONT
uly it WHe0Blemv 2mpm &

QA Hw, (1CLI T smym S aRDILD

p¥4 padur.president@gmail.com
i ‘:‘ Padur Helpine : 81 11 0 1161 1

W twitter @PadurPresident
f m@PadurPresident
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i “1 ol |I'I__' 3 }- 1' P ) 'nu“ 'Ilr' ::':'__ lf il 1

| T4 Ai’ﬁ ﬂll 1] W GEc‘.b)nl | Je )]l '!E.Com MA, S,
Qbﬁﬁ\)u”ﬁ‘
U@ 2y & LigheTILISS ! SHe)ieuensLD
gmnest &memen, LBIT - 603 103
O\Fa: 9841848848

B6ir.05.11.2023

AT
" M/s.Colgr Berry Apartment
. Moder fa‘yout 1% Cross Street,
Padurﬁllage
Chengalpet District.

Q@uim(m oIt - asy‘ﬂsq[ﬁrr ouTEem etlouph - Uit 2apmldl -
2B SGlong (GlikmiRs QausfCuhpiiigy b
Sifleybenn Qaresith QEFsobd 61 aEIesoisr
silouid Casm(m H60 - FiHS.

g/ gioton,

SGBUCUTBT 2egm’ & garPusHorsidw ulbl sagm Sllsd 2_sirer SEISMN I
Color Berry Apartment sih&Gomng (@i u@éﬁfﬂa‘) SPBT  HSHEILD
s HEDG empunsw dgnod (License) Gupp omsaBHles GPRS &me
QurmSSi @ SSCumibn. @siaemy QUL Tosd @ S GLOLULFF5H60,
2 Lonpuns SPoybi sisppd ursasSinG wenpurer sigiss (License) DD
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